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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 687 OF 2023 

IN THE MATTER OF: 

IN RE: AIR QUALITY INDEX IN VARIOUS CITIES 

ACTION TAKEN REPORT ON BEHALF OF THE MINISTRY OF 

ENVIRONMENT, FOREST AND CLIMATE CHANGE 

RESPONDENT NO. 4). 

I, Nallamolu Subrahmanyam, S/o Shri Narasimha Rao, aged about 

37 Years, presently working as Scientist E in the Ministry of 

Environment, Forest and Climate Change (hereinafter referred to as 

MOoEFCC) having office at Indira Paryavaran Bhawan, Jor Bagh Road, 

New Delhi- 110003, do hereby solemnly aftirm and state as hereunder: 

1. That, I am well acquainted with the facts and circumstances of the case 

and competent to swear this affidavit on behalf of MoEFCC being the 

Respondent No. 4 in the present Original Application. 

That the present affidavit is filed in respectful compliance of the order of 

this Hon’ble Tribunal dated 14.08.2024, vide which this Hon’ble Tribunal 

was pleased to inter-alia direct as follows: 

A} "1. The Tribunal by order dated 03.05.2024 had directed the Counsel 

for MoEF&CC to download the copies of the report from the website of 

the NGT filed by different States and also to the States to share their 
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report and summarize the factual position in the tabulated chart form 

and place it before the Tribunal. 

2. The report of the MoEF&CC reveals that the reports from 

Rajasthan, Haryana, Meghalaya, Jharkhand, Delhi and Uttar Pradesh 

have only been obtained by the Counsel for MoEF&CC and the report 

as directed by the Tribunal in the previous order has not been prepared. 

Learned Counsel for the MoEF&CC submits that now he will 

download /obtain the reports of other States also and will prepare a 

comprehensive tabulated chart summarizing the position therein along 

with the remarks of MoEF&CC. He submits that the same will be filed 

within a period of two weeks.” 

3. In reply to point no.2, it is humbly submitted that out of 53 cities 

mentioned in the Orders of Hon’ble NGT vide dated 10.11.2023, 19 cities 

are covered under National Clean Air Programme (NCAP). Clean air 

action plans have been prepared by all 19 cities. Out of these 19 cities, 11 

cities (Patna, Delhi, Baddi, Dhanbad, Bhopal, Gwalior, Navi Mumbai, 

Mandi Gobindgarh, Ludhiana, Ghaziabad, and Lucknow) have completed 

Source Apportionment Studies to assess the contribution of various 

sources of pollution for prioritizing air pollution control measures. Cities 

have been provided with annual air pollution reduction targets for PM10 

levels to achieve an overall reduction of up to 40% by 2025-26 or to 

achieve National Ambient Air Quality Standards (NAAQS) 

fore Hon’ble NGT mentioned that City action plans have been prepared 

3V 19 cities covered under NCAP and committees at various levels, viz. 

Environment Dept., and District/City-level ~Monitoring  and 
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Implementation Committee under the District Collector or Municipal 

Commissioner, have been constituted for regular monitoring and 

implementation of action plans. 

5. For these 19 cities, an amount of Rs. 1701.54 Crore has been provided 

under NCAP during 2019-20 till 2023-24 and an amount of Rs. 1500.58 

Crore has been reported to be utilized by these cities. Further, Rs. 600.01 

Crore has been allocated for FY 2024-25 to implement annual action 

plans for reduction of air pollution. The cities under NCAP are using 

NCAP funds for implementing city action plan and air quality 

improvement measures. 

6. It is respectfully submitted that 17 out of 19 cities have shown 

improvement in air quality in 2023-24 with respect to 2017-18. Details of 

the Air quality of 19 cities under NCAP are submitted at Annexure-A. 

7. The remaining 34 cities are not identified as non-attainment cities 

(NACs) and are not covered under NCAP, concerned State Governments 

have reported various activities and measures taken to control air 

pollution in these cities. Details of city-wise activities are submitted at 

Annexure-B. 

8. It is humbly submitted that Bihar has filed a report for air quality 

management measures for 3 Cities namely, Patna, Purnia and Rajgir. 

Patna city is funded under NCAP for implementing air quality 

improvement measures through City Action Plans. Further, State of Bihar 

3,"\ has prepared ‘Graded Response Action Plan” (GRAP) for prevention and 

SES \’% control of air pollution and enforces the GRAP when air quality index 

s \(_:_ falls to ‘poor’ ‘Very Poor’ or ‘Severe’ levels. GRAP is being 

é , § implemented in all three cities. 
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9. Source apportionment (SA) study of Patna indicates 30-57% of the PM10 

levels are contributed from soil, road dust & construction activities. 

Secondary aerosols and industries account for 9-24% and 11-13%, 

respectively. SA study of Patna shows 22-38% of the PM2.5 levels are 

contributed from seconday acrosols and 5-29% of the PM2.5 levels are 

contributed from soil, road dust & construction activities. The air quality 

improvement measures undertaken in 3 cities of Bihar are namely, road 

dust control measures, waste management, remediation of legacy waste, 

greening, electric crematoria, CNG buses and awareness activities. 

10. It is humbly submitted that Delhi has filed its report detailing air 

quality improvement measures undertaken in Delhi for the funds 

provided under NCAP. Source apportionment study for Delhi reveals that 

17.5-30.6% of PMI0 levels are contributed from soil, road dust & 

construction activities whereas 12-37% are contributed from coal and fly 

ash. Delhi’s air quality improvement measures taken using NCAP funds 

mainly include road dust control measures using mechanical road 

sweepers, water sprinklers/anti-smog guns, pothole repair, etc. 

111t is humbly submitted that State of Gujarat has filed its report with 

respect to air quality improvement measures in Vapi and Ankleshwar. 

Further, Vapi and Ankleshwar Region has several industrial areas. 

Industrial activity, road construction and vehicles are the major 

contributors of air pollution. Gujarat Pollution Control Board issued 

directions to concerned authoritics of notified areas, industries and 

common facilities to take extra precautionary measures to control air 

ollution during winter months. 

4It is humbly submitted that State of Haryana has filed its report 

detailing air quality improvement measures taken for its cities. Out of 18 

cities of Haryana mentioned in the Orders of Hon’ble NGT, one city 
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® 
namely Faridabad is covered under NCAP. Faridabad’s air quality 

improvement measures taken using NCAP funds mainly include end to 

end paving of roads, procurement of water sprinklers, construction and 

demolition waste collection centres, development of green spaces, etc. 

13. Further, it is humbly submitted that Central Pollution Control Board 

vide its letter dated 13.6.2023 as Annexure C instructed 12 cities of 

Haryana state which are part of Delhi NCR to prepare City action plans to 

control air pollution, including 9 cities namely, Dharuhera, Gurugram, 

Sonipat, Panipat, Charki Dadri, Bhadurgarh, Bhiwani, Narnaul and 

Karnal which are mentioned in the Orders of Hon'ble NGT vide dated 

10.11.2023. Draft city action plans have been prepared by these 9 cities. 

Further, State of Haryana has filed the details of common air pollution 

prevention and control measures taken across the State. Haryana State 

Govt. has prepared District Environmental Plans covering all districts of 

the State and 14 Districts have been reported to be complying with GRAP 

enforcement. 

14. It is humbly submitted that State of Himachal Pradesh has filed its 

report detailing air quality improvement measures taken for its city 

namely Baddi, covered under NCAP. Source apportionment study for 

Baddi reveals that contribution of PM10 levels from road dust is 17-24% 

followed by industrial pollution which is about 22%. Baddi’s activities 

included the construction of roads providing and laying interlocking 

pavers, repair and maintenance of roads to address soil and road dust 

emissions. 

15. It is humbly submitted that State of Jharkhand has filed its report 

detailing air quality improvement measures taken for Dhanbad. The city 

is funded under NCAP. Source apportionment study reveals that 8-12% 

of PM10 levels are contributed from soil, road dust & construction 
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| © 
activities and 16-23% from transportation. SA study for Dhanbad reveals 

that contribution of PM2.5 levels from transport is 21-30 % followed by 

domestic pollution which is in the range of 23-28%. City has 

implemented air pollution reduction measures in road sector (end-to-end 

pavements, mechanical road sweeping, laying of bituminous roads, water 

sprinkling), greening of urban spaces, construction of electric 

crematorium. 

16. It is humbly submitted that State of Madhya Pradesh has filed its 

report detailing air quality improvement measures taken for its cities 

namely Bhopal and Gwalior. These cities are funded under NCAP for 

implementing city action plans. Source apportionment study conducted 

for these two cities reveals that 62.2-88% of PM10 levels are contributed 

from road dust. SA study conducted for these two cities reveals that 22- 

29.3% of PM2.5 levels are contributed from vehicles. Cities have 

undertaken activities in road and transport sector (end-to-end pavement, 

creation of footpaths, mechanical road sweeping and waster sprinkling 

measures), solid waste and Construction & Demolition waste 

management, e-mobility and greening of urban spaces. 

17. 1t is humbly submitted that State of Maharashtra has filed its report 

detailing air quality improvement measures taken for its cities namely 

Navi Mumbai and Thane. These cities are funded under NCAP for 

implementing city action plans. Source apportionment study conducted 

for Navi Mumbai reveals that 28% of PM10 levels are contributed from 
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18. It is humbly submitted that State of Meghalaya has filed its report 

detailing air quality improvement measures taken for its city namely 

Byrnihat which is funded under NCAP. The city has undertaken activities 

such as end-to-end pavement of roads, water sprinkling measures, 

greening of urban spaces, monitoring of fuel adulteration in petrol pumps, 

and creation of public awareness. 

19. It is humbly submitted that State of Punjab has filed its report 

detailing air quality improvement measures taken for four cities namely, 

Amritsar, Mandi Gobindgarh, Ludhiana and Bathinda. Out of these 

Amritsar, Mandi Gobindagarh and Bathinda are covered under NCAP. 

Source Apportionment Study has been conducted for Mandi Gobindgarh 

and Ludhiana and reveals that the contribution of road dust for PM10 

levels is 60% and 24%, respectively. SA study for cities of Mandi 

Gobindgarh and Ludhiana reveals that contribution of road dust for 

PM2.5 is 37% and 13%, respectively. Cities of Punjab have focused their 

actions majorly on end-to-end pavement of roads, mechanical sweeping 

of roads, water sprinkling measures, collection of Construction & 

demolition waste and greening of urban spaces. 

20. It is humbly submitted that State of Rajasthan has filed its report 

detailing air quality improvement measures taken for Kota city which is 

covered under NCAP. Out of 11 cities mentioned in orders of Hon’ble 

NGT, only one city is part of NCAP. However, Central Pollution Control 

Board vide its letter dated 13.6.2023 as part of air quality improvement 

measures in NCR, instructed Bhiwadi and Bharatpur to prepare City 

ction Plans for reducing air pollution in their cities. 

%‘hiasfllafl Govt. mentioned that weather phenomena, temperature 

inversion, parali/stubble burning and Diwali festival have been identified 

as major contributing sources for deteriorating air quality during winter in 
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all cities. In Bhiwadi, 352 out of 386 industrial units have switched to 

cleaner/approved fuels and the remaining units have been closed. PNG 

supply is available for all industrial areas of Bhiwadi. Rajasthan Pollution 

Control Board has launched RAJ-CONESS (web portal) for self-audit of 

dust control measures by C&D projects having plot area equal or more 

than 500 sq. meters on fortnight basis. 

22. It is humbly submitted that State of Uttar Pradesh has filed its report 

detailing air quality improvement measures taken for seven cities namely, 

Ghaziabad, Jhansi, Khurja, Lucknow, Noida, Greater Noida and 

Bulandshahr. Out of these 5 cities (Ghaziabad, Jhansi, Khurja, Lucknow, 

Noida) are covered under NCAP. It has been informed that City action 

plans for Greater Noida and Bulandshahr have been prepared recently for 

controlling the air pollution based on the instruction of Central Pollution 

Control Board vide its letter dated 13.6.2023. 

23.Source apportionment studies completed for Ghaziabad and Lucknow 

reveal that 49.2-85.7% of contributions are from road dust for PM10 

levels and transport sector accounts for 7% and 6%, respectively. SA 

study for cities of Ghaziabad and Lucknow reveals that contribution of 

road dust for PM2.5 is 23.9% and 72.2%, respectively. Studies for JThansi, 

Khurja, and Noida are in progress and studies have not been initiated for 

Greater Noida and Bulandshahr. 

24.That, road dust is a major source of PM10 and also contribute to PM2.5. 

Air pollution mitigation measures for PMI10 also results in PM2.5 

reduction. In addition to road dust, other significant sources of PM2.5 are 

vehicular emissions, industrial emissions, biomass burning, etc. which are 

also included in the city action plans. Further, measures such as 

implementation of BS-VI norms, Swachh Bharat Mission, and Extended 
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@ 
Producer Responsibility for plastic and other wastes also contribute to the 

reduction of PM2.5 levels. 

25.In reply to Para No.2, it is humbly submitted that a comprehensive 

tabulated chart summarizing the position of status report of 53 cities 

containing details of the city action plan, status of source apportionment 

study & sources of pollution, funds provided for city action plan, 

activities & measures taken for reduction of air pollution, PM10, PM2.5 

and AQI levels, details of implementation of GRAP are submitted and 

annexed at Annexure-B. 

26.That, the Answering Respondent reserves its right to file additional 

information before the Hon’ble Tribunal, if required, till Pendente-Lite. 

27. That, in view of the foregoing submissions, this Hon’ble Tribunal may 

be pleased to pass such or further orders as it may deem fit in the given 

circumstances of the case. 
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Annexure-A 

Overall improvement in PM10 concentrations of Cities in FY 2023-24 
w.r.t. FY 2017-18 

2017-2018 2023-24 Improvement in PM10 
Base Year Current Year | concentrations with 

S.No. | State City Average Average respect to base year 
PM10 PM10 2017-18 

concentration | concentration (%) 

(Hg/m3) (ng/m3) 
1 Jharkhand Dhanbad 315 130 59% 

2 Uttar Pradesh Khurja 195 97 50% 

8 Uttar Pradesh |  Lucknow 253 134 47% 

4 Uttar Pradesh | Ghaziabad 285 163 43% 

5 Meghalaya Byrnihat 175 104 41% 

6 Punjab Amritsar 189 117 38% 

Himachal n 0/ 7 Beaesh Baddi 174 1M 36% 

8 Uttar Pradesh Noida 229 172 25% 

9 Haryana Faridabad 229 174 24% 

10 | Uttar Pradesh Jhansi 109 87 20% 

1 Maharashtra Thane 138 111 20% 

12 Delhi Delhi 241 194 20% 

13 Punjab Gobindgarh 148 121 18% 

14 Rajasthan Kota 139 118 15% 

15 Punjab Ludhiana 168 157 7% 

16 Bihar Patna 172 167 - 3% 

Madhya 
17 Predash Bhopal 112 110 2% 

Madhya . e 18 Pradssh Gwalior 126 130 3% 

19 | Maharashtra Mavi 88 98 1% Mumbai 
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Details of City-wise Activi 

SN, stato 

ANNEXURE - B 

city 
status of sourco 
‘apportionment 
stucty 

'Saurces of PM1O status of Clean Air 
|Action Plan 

I 

Binar 

Pana (NCAP 
Ciy) 

Furia 

Completed (2021) 

Net intiatec 

Sources of PM10 (Summar) 
Road dust & construction ol 57%: 
Transport: 4% 
Indusiry 13% 
[waste buring. 8% 
DG Sets:17% 
Refuse hurning. 7% 
Socondary aorasal 9% 

|Sources of P10 (winter 
Road dust & consiuction soll 30% 
[Transport 3% 
Indusiry: 11% 
[wasto burning: 1% 
DG Sots:3% 
Refuse burning: % 
Secondary aerosol: 24% 
[Seurces of PMZ.5 (Summer): 
Rosd dust & consiruction soll 
[Transport 7% 
Indusiey: 27% 
[waste buming: 10% 
DG Sets.2% 
Rofuso burming: 3% 
Socondary aerosol: 22% 

Sourcos of PM2.5 (Wintor): 
[Road dust & construction soil 5% 
[Transport 185 
industry. 10% 
[waste buming: 21% 
DG Sets: 4% 
Rofusa burning 5% 
|Saconaary aorosol 367 

Propared 

INot preparce 

Roloasa of funds 
[and ilisation for 
implementation 
lof action pian 

Rs 298.6 croros 
roloasad ouring FY 
201920 U FY 
2023.25. 

Utlisation. 
Rs232.83 crore 
7e%) 

Procurement of 7 Water 
[Sprinkters; 
Development of parks: 

(Operation and Maintenance of 
6 Swooping Machnas, 
[sotting up of 150 KA Elscirc 
Transformer for Legacy Wasto 
/al Ram Chak Bairya 
(Constsuction of Road and 
lunderground drain work in 
various warss; 
Des ling of drains; 
|Commissioning of Electric 
(Cromatorium; 
[Purchase of 8 units of 1000 
[Kgs waste composter anc 3 
Junits of 2000 Kgs Wasto 
(Composier, 
[Renovation snd Daveiopment 
of oid parks; 
Infrastructure Douciopment 
(AQM Co). 
[Procuramant of CNG busas. 
(Organizaton of aining 
[programs anc other acihites. 
(Croztion of Publi Awaranoss; 

water sprinkling on eight main 
o iougn two waier 
sprinking vohicios. 
Toner is loted for 
procurement of mochanical 
sweeping machine. 

| Activitisimeasuros taken to | Status of 
improve air quality GRAP 

Prio [Pz [\ of D funers Aqis levels |during """ A 
during FY [cy_ [roderate (AQI<200) in 22324 |20 NG00 

| 

| 
| 

Ll 

| 

| 

Propared 167 5 poz 

| 

| 

| 

Proared |63 1o fi7s 
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Details of City-wise Act 

T [ — ot 
o T (B | e St o Clan Ak |t llaion o Acticsimoasues sk o St vl 

fippar Pl [mplomontaton imerova st uaify oRAp fdwingry oy medete 
‘ ofacionian | st e (O 

[ | manual sweeping of man I 
[ foas 1 don 
| st rasbeen o e 

ineLawaolege por 
‘ Polytechnic pond and other 
| places and around 750 traes. 
| s boan sarid, 

il | Dust suppression measures - . 
| | | ieough (ena sprinkler cum 
| | fantemog maching and two 
| | il iz wtor spres) 
| ‘ T 

s | Rejgic INot ntiated 3 ot prepared < |procurement of machanlcal  |Prepared 132 o her 
| 

swasping machine 

hanualswooprs of main 
reads is being done through. e han 250 a1 
Karamcran, 

T " [sources of PM10 (Summer). i - B | 
| | [Road sust & consincon 5o, ro- 

| lsuspendad rosd dust 30.6% | T 6425, 
| ‘ |Coal and flyssh 37% Re 20 cores Blomess s wasto uri 14 e — 

| e rlessoscurn Y | 201920 1 FY . o o | g oz (TR I— | o e COMICEN 2016) |gm ot o guimer: P10 P IR 
| o cust & conerurion ol o Utisaon o e 

suspended road st 17.48%, Re.1350 s [Pelnole rpai machnes 
| Transport. 19% (32%) SRR e 
lomass and weste g 
Fties 
soconcy parilos 2461 
(oatan s 124 

‘ Actions taken by Regional 

5 lovarat  Anwostwar  [Notiwatoa E Not proparod |t Anklesti e e |21 oo 77 
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Details of City-wise Activities 

[Reloase of funds 
Jand utilisation for 
implementation 
of action plan 

Status of source - 
S.No.|State. City apportionment | Sources of PAQ s Acton plan Stuy 

i L 
| | 

| | 
s vap [Notintised 2 Nt roparod 

| e | 

[Activitiesimeasures takon o Status of 
improve air quality GRaP 

(Ofcer of Notion Are. 
indusinios Associations, all 
incusises and common 
faciites o take exira 
precaulion during Winter 
Season 

- Regional Offoe Anileshwar 
has already startod night 
monitoring on regular Desis. 
Proposad Action by 
Regional Office- 
|Ankleshwar: - 

- Orgarizo Environmont cliric: 
cum awareness program (o 
owaro public at large o contra 
sic pollton, 
- Rigorous mentarng & 
[sampling of naustnos having 
os! fred uiiltes (that 
contbute i parculate 
mater). 
- Mancating Noties Area 
uthoriy-Arkicsnvor & 
|Anklashwar Industrias 
|Association to carry out 
cleaniness crve and 
plantation drve. 

egional Offico Vip: had 
(organizod Environmant ciin: 
lon VWinter Action PlanAir 
Poiuion Gontrol auring Winier 
|Season’. 

« Allindustcal and common 
[spray aryerincinorator | 
loporators wero nstructed ot | 
10 oporate spray 
[cryerincinersior in ight time | 
o5 far as possivle; dlso | 
Jshoulc bo operated wih 
uimost care, ie. under the 

P10 
lovels 
auring FY 
202324 

119 

2022 

Pu2s 
during 
‘cv 

0. of Days 
fwere AQl s 
fmoterare 
(AQI<200] in 

fev 202 

32 
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Details of City-wise Ac 

\ \ oo st 

Haryana 

city 
Status of source 
apportionment 
study 

Sourcos of PH1O Status of Clean Air 
(Action Plan 

[Release of funds 
Jand utifisation for 
jimplementation 
of action pian 

| Activities/measures taken to 
improve air qus 

Status of 
GRAP 

T 
P10 
levels 

2023.24 
during FY [CY 

0. of Days 
hore AQlis 

imodarate 
(AQI<200) in 
cv2023 

Fagavad 
(NcAP Ciy) 

lszhadurgarn 

Bsllabgarn 

In progress Prepares 

Not nitiated 

Nt nitated 

Drett propersd 

It comes under 
Faridabac district (CAP 
Prepared uncer XVFC) 

R 73,63 crores 
reieased during Y 
2018-20 i FY 
2023.24. 

Uslisaton 
Rs 28,81 crore. 
(39%) 

Bhivant INot initiated Drott proparsd 

[Crarkti Dadri 

Dharuhera 

Not rillated 

Not nilatect 

Dreit propared 

Dret propared 

Stnct superviion and 
laccitonal precautionary 
APCH. 
Al ngustres were nsiructed 
0 take extra precautionary 
measuros during Winier 
[Season as part of Wintor 
(Action Plan and insiructed 0 
bl Winter Acion Plan 
« Chict Officor of Notiiod Arca 
Autnority and Vapi 
INagarpalika have boen asked 
1o comply with Construciion 
Jard Demolton Wasto. 
IWenagement Rule-2016 and 
o aka correctve measure o 
minimiza generation of 
[partculato matter as per 
ralevant quidelines. 
|« Rogional Offico Vap: has: 
Jakaay startoc night 
Imoniioring on rogular basis 

[Endio-0nd Paving of Roads - 
Jakoa 
[Procurement of 2 Water 
|Sprinklors - 20KWiday 
|C&D Waste Callectan Cenires| 
- 5Nos. 
[Developmen of Green spaces 
-1 Lakh Plantation 

Out of 5152 fu based 
Industries i NCR 1532 
Shilled 1 ypproved fuct & 
remaming 220 closed 
7314 Lakh MT of surnw 
management 
Incentive to fanmers of Rs. 
1000/ per acee for crop. 
[re— 

Proparcd 

Proparod 

|Preparea 

17 o2 235 

[Preparod 

Prepared 
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Details of City-wise Activities 

! B 0. of Days | 

T s otsowes | ot of Clan i [and wisatian forActosmessuess koo Satus o [vets _[cung¥IeADIS 
4 i - |Action Plan. limplementation  |improve air qualit GRAP during FY |CY it 

s |of action plan 202324 2022 [AQI<Z00)in oo 
= [Fatohabad [Nol miaiod 5 Not sropared a T P00 per ot Tov svop - at 7 o [rrorted et _ 0 o (ot s : St s R e [Pt % 
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Details of City-wise Activities 

= Retense ot [ e T 
| - AR | o Staus ofCloan Arand ulisation fo Aciiesimessuros tkon to[Satus of lvels | during ¥15f¢ A0 
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'y of action plan 202324 (2022 oy 
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\ 251 ks gt 
| manayemen 
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26 Complyon diestionsof DGl 

| | 27 Greon belt target is 
| acoved by Th | | | 28 o orNCR e 
| [ compiying GRAP 

g % N |Sources of PM10 (Winter): | - 

Road dust & consiueion ol - susoandod road dus 1724 
Transpon 12-15% 
sy 2122% p— 

| e buming: 14:7% it 
| S| —— Saconcary aorasals. 13145 201920 U1 FY  [Instalation of CAAQMS - 1 
ty EEE Compiotod (2022) |sourcos of PUZS Wintr: [Prepored 022 rcs breowes |11 fis s 

& Road dust & construction scil, re- (Construction of Pucca Roads 
| ssspondea roxscun: 1% vision o235 

Tanspor, % o (e6%0) I 
Indusiry: 22°% | | 
e brning:50% | Coalcaroustonty ash 8% [ (. e i | ‘ 

T Sources ofPAHD (Surmmer): Enicrend Pavng - 135428 - I 
| Ros s & consructon ol - sqm | suspended rondcust: 12%; oac Sweeping chines - | 

Transpon 23% 6909 crores 300 iy (10 mesnancal | 
Industry: 1% Ireleased during Fy |sweepers) | wasto urning 5% o070 Y [Ieataton of GAAONS - 10 | 

Dhartad - 8%, Hosiental Comostc ozt os. 26 oarsnana DR conea @n22) [ ks preparoa ornous Rosd -k |PoRed [0 W fu 
I Secondny amosol §%  oner10% iisaion: [Wler Sprking Wacnnes - 
| Rs.64.50 crore. 300 Kamiday (10 sprinkler | 

Sources of PMHD (Winter: %) macrines) | | Road st & contuction st re- Conmrton ofElciic 
suspended road dust. 8%, |Crematona - 2 nos. \ | s 

| | 250 am | | 
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Details of City-wise Activities 

[ — I Ralease of funds pwio [puns [l el Dore 
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| a5 
Mnng. 7. Resorsalr Oorostc- 
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| Scconcary ercsal 16% o 

Sources of PH25 (Wintr) | 
Tranaport 21% 
ndusuy. 7% | 
weso samags 2% 
\ining. 5 Resicental Domoste- 
0% Ao 7%; 
Seconcary asosal. 9% e 
0% 
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| nony | 
Wior Sonking - 440 

| ooy 
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lar s (v oo i, (1276 vesoborvs 2% | 02524, Constuatenand Domoon | Ly o 
A R Saurces of PM25: Dust 4775 [Frocession lat - 100 T 

sy bl usteston Leoocy Wasto. 7 23 Lok LT 
e e R2. 18507 rororormodatod 

(w67 (Groen Bl Rose S0 
Greening Diviers - 15 
Nerucal ardons Ptk Utban 
Forost-24.5 e 
. ofeverts o bl 
ovrcness - 180 

5| o B | | 
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201920 1 FY |caD Wasto Processing Pran - 
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Details of City-wise Activities B 
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o Dus s Vo723 ick (e6%) g 
e 

l o B " [Sources of PM10: h - 
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| | Collection of MSW waste- 37 
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westa bumig: 14% s 5775 crores | Secondary aercscl. 124 Olhr-4% e | otoaui e erenca oad svaopi: G0 (\ oo Sources of PUO (post- 20252t e 15 | por e ey (oo oy P2t et o spanganronsan | Road dust & consiuction sl - |ustsasen s | cusperded road st 2%, Re88.81 crore | 
[Tosiions 10%; (o) ilection of te- 25 Ui Cozcton of CAD vste 
st bumng: 15% 
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Details of City-wise Activitios 

SNo. state 
Status of source 

Gity spportionment 
Sty 

| 

| | 

| | 

| 

| 

| 
Satinda|Notiniisted 35 

Status of Cloan Air Sources of PM10 Action Plan 

Release of funds 
and utilisation for 
implementation 
ot action plan 

(Activitiosimaasures takorn 1o 
improve air quality 

Status of 
GRAP. 

Pu0 
lovels 
during FY 
202324 

INo. of Days 
Jwhore AQl s 
Imoderate 
[Ai<200) in 
(oY 2023 

[suspended road dust: 
[Transport 16% 
Industry:30% 
[waste burning 11% 
[Socondary asrosol. 16%; Othor-3% 
[Sources of PM2.5 (Summen): 
[Rosd dust & consiniction soil,re- 
suspendsd road dust: 13%: 
rranspert 15 
Ingusiny:40% 
[vaste buming 17% 
Secondary acrosol. 12%; Other-3% 

Sourcas of PM2.5 (post- 
monsoon: 
Roac dust & consinuction sall,re- 
[suspenged road dust: 13%. 
[Transport 15% 
Indusiry. 34% 
[vaste buming: 2% 
|Secondry aerosol: 1% ather-5% 

Sources of PM2.5 (wintor): 
Roac dust & consinuotion soil ro- 
[suspendad road dust: 9% 
Transport 23% 
Indusiry34% 
|vasto burming. 13% 
|Socondary aorosot 18%; Other-3% 

E INot preparod Fund rot recoivad 
under NCAPIXVIC 

[Most of tho Major roads arc 
lond -f0-ond paucs, 

5 o, of Mochanical rosd 
sweeping machines are 
working daly 

Utban Green boll s developect 
in tho ciy 

Door to cgor collocton of 
wasie and sogregation in 
upper. Mechanizeg Sold 
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Details of City-wise Activities 
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96 
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Details of City-wise Activities 

Release of funds pwio  [puzs o of Days 
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Source and contrcl 
measures (73 Nos.) 
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iy Action Plan s 
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Pian 1s proparas 
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felslapprosed fucs. 
[Ramaining 34 units wero 
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| Mechanical sweeping of 
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= N T = = = = e 
| G [Notiatea = o Prepares = T e e 
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Details of City-wise Acti 

- 1 . No.of Days | Releaso ot funds e [puzs I I gt | st of Gloan Al Ui o Actviesmessurs taka o Satus of |cvels_[cuing M1 AGHS 
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[ I Uiisaton [aposaafvasto <1720 TPD | | il b 0 R6 13571 a0 |mosa g o s wass 
Resuspended Dust Il (10.35%), |(88%) |gonerated from desiling and | | aponied L Geaning o muncial drans. | [ Venzuir (21%), Coppor meter| 
(3 85%), Gk progsseng (.26%) utar icea el processing t 70%) 

—radesn | | i P 
Gonstucton snd Dorsllion (1.8%) crnavs - 1o 
o, Reamurans | G118 s Eniotaament Una- 1o, 
(1:3%), MoW B (0.8%), Rd Creaton ofpibl awaroness 

Ongoing {To b Dust (71.7%). Domestic (3.1%), Rs.11.08 crores  |on pollution seurce and control [ comploled by i (30, mevstis DO sbasod cury Y [ mogurcs. 2085 
| sy BRI Sets (0.0%). Kosoitals (0.0%). 2019-20 1l FY |Enc-to-end paving of roads - 50001 NCAP |t o mapid Vool (1585 Bk e | e 57w - - B e o e P oy [Prowes evacsaring ofsiost [P0 S oo | Unaonsed ki (0%} (-~ iacos and proing of vete 

e sy [Opon aaa (5,0%). Hot Wi Pl Rsi1008 rora 5 supprens Ukl DKMy 
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Details of City-wise Act 

Status of source Rotoaso of unds oo [owas o 0 
o |stat : apporionment |Sourcs Status of Glean Alr |and utisation for Activitiesimeasures taken o (Status of  [levels | auring ["°1° AGI 15 

i O spooonnt | oGRS PUIG [Acton pian rlaartation. " ({masoim i ity cran Cormg e (oY rederata 
% |of action plan 202324 2022 |07, 0 jin 

Dust (43.6%). Domestio (6.4%). 
Industres (1.9%), Industrial DG 

| Sets (0.0%), Hospitals (0.0%), 
Vehicular (44.3%), Brick xins 
(0.0%), Power plant (0.0%), 
Unauthorized Industrics (0.0%), 
(Opon area (0.0%), Hot hix Plants 

| 0% 
{ 1 PM1D: 

| Gansiruiion and Damaiion (5.6%) cAnaus - 1 o | otis, Restaurants . s & Siie Bt S 
| (0.7%), M3W Buring (0.7%). Rosa Remoe rosd custsit 
| Dust (77.8%), Domesic 7.2%) requirt by using mecrancal | 
| Indusiies (38%), Industial OG sweepers - 10K1ADay | Sets (0.0%), Hospitas (0.0%), Roguiar cloaning of siroat | Veicutar (4.256), Brick kins (0.0%). suraces and spraying of wator| o Power pant (0.0%), Unauthorizon s 18.37 croves 

cio® |industes (0.0, pibioks ioasod g v [o mosscust 
(0.0%). ot kix s 0.0%) 2016:20 0 Y 

[Knuna (nGap [Mareh: 20250 i 10 KmiDay 
4o Cy R Prepared Providing ogancwasto.  |Prepared  [a7 62 poa | 

o |Conssucion and Demolion (36%) — campos macnines. 
e |01, Resiaurans, Grs & G usaton,  [ascinwstzston ofprosessing 
(Carying Gapacy ((1:0%). MSW Burming (1.4%), Road 70%) of wasie, etc. - 18 Units 

|1 ttie s IDust (54.7%), Domestic (16.5%) (Creation of public awarenoss 
| Industries (10 8%). Industrial DG lon pollution ;Suj;cn and contral| 

St (0144, Hosplals (009 mossures - 20 Nos | 
Veticuar (11650, Bk kins Synenvonis affc 
(00%), Power plan (0.%), movamontsiinioduca 
Unauthonzed Industios (0.0%). et ligent traffic systom (ITS) | 

Ooen area (00%). Hot Mix Pianis or aneeerung -3 Nos. 
(0.0%) 

(=i PM10: * 

| Transport (5.9%), Road Dust Re- |CAAQMS - 2 Nos. 

| suspension (85.7%], DG sets. Zm‘;i:z;’:‘;v End-to-enc paving of roads - 
| (0.04%), Resential sector (0.04%), [ceasod durng P (550 kem 
| oo |compotea unger[R6150 Bumng (0.015), ol & o0 (rcening of vatfo condors 

jso | e o) ooy a1 Restaurants (0.02), Cramatoria |Praparad loven areas, olc.-B5.5 Mo |propared 13 63 pie 
| i ) | Rosbasieny (0.:2%), Canstruction (5.5%), - Human Cremation - 4 Nos 

I Lanlls (0.10%) Austion (002 ussion Rogui: oaring o oot 
| Indusiry (2.6%) 32087 crore. sy fages and spraying of wate| 

(o26) o Suooreas ol 0 Kmiday 
fphzc Romove road custsit | 
[Transport (19.8%), Roag Dust Re: 
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Details of City-wise Activities 

S No.state 
Status of sourco 

oy lapportionment 
study 

Sources of PO Status of Clean Air 
Action Plan 

[Release of funds 
Jand utilisation for 
[mplementation 
lof action p: 

|Activities/measures taken to 
improve air quality 

Status of 
GRAP. 

Prao 
lovels 
auring FY 
|2023-24 

. of Days 
here AQLis 
ioderato 

(AQI<200) in 
Y 2023 

52 

(Ongoing (0 b 
comploted by 
December, 2025), 

Noida (NCAP | eort on “Rapis 
city) Stugy of Source 

Apporionment and 
(Carrying Capacity” 
rocorved 

suspension (72.2% DG sels 
(0.1%), Resdential secter (0.0%), 
[Rfuse Burning (0,0%), Holels & 
[Restaurants (0.0%). Crematoria 
(0.4%), Construction (3.3%), 
Landiils (0.2%), Avition (0.0%), 
Indusiry (6.0%) 

~[pwio: 
(Consiruction and Demolition (6.6%) 
[Holols, Restaurants, GHs & BHs 
(2:3%). MSW Buring (0.4%), Road 
IDust (62.2%), Domestic (1.8%). 
Indusinies (1.0%),Industrial DG 
Sets (0.17%). Hospials (0.0%). 
Vehicular (25.6%), Brick kins 
(0.0%), Power plant (0.0%], 
(Unauthorized Induscies (0.0%). 
(Open area (0.0%), Hot Mix Plants 

0%) 
M5 
(Cansinuction and Demoliton (3.5%), 
Hoiols, Rostaurans, GHs & BHs. 
(2.8%), MSV/ Burming (0.6%), Road 
[Dust (33.1%), Domestic (3 8%), 
Indusinios (2.15), Indusisiel DG 
Sets (0.2%), Hospitas (0.0%), 
Vericular (53.7%), Brick kins 
(0.0%), Power plant 0 0%) 
Unauthorized Industres (0.0%) 
(Opan aroa (0.0%). Hot kix Planis 
(0.0%) 

Proparad 

Rs.30.89 crores 
reloased during F 
1201520 Py 
202324 

Utisation: Rs.3.4 
lerore (11%) 

[Bulandshahi ~[Notinilated 
City Acton Plan has 
baon proparec as por 
siroctions of CPCE. 

(Groator Noda |Notinitatod 
Ciy Acton Plan has | 
boon proparec as per 
diroctions of CPCB. 

N- WM‘JMZLW 

Fegularly by using mechanical 
swecpers - 130 Kmicay 

4 Ns. of Mochanical Road 
svicepers deployed - 340 
[Kmicay 
10 Nos. of water sprinklers 
6apioyed - 20 Kemidzy 

[Prepared 

Proparod 

[Proparod 

2 

226 

162 

7 pss 
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O SR I 9% LiFE 
wEw wfes \\f/ Ha, 

Bharat Kumar Sharma a = 
Member Secretary T v ey | e 

TR, & TE W TR W, S 6w 
CENTRAL POLLUTION CONTROL BOARD 
WINISTRY OF ENVIRONMENT, FOREST 8 CLIMATE CHANGE, GOVT. OF INDIA 

D.0. No. EQ-11/1/2024-AQM-HO-CPCB-HO 
S5 .S;'); June 13, 2024 

You are aware that ambient air quality in Delhi NCR has been a major cause of concern 
especially with respect to PMso and PMzs levels. In order to address the same, various 
mitigation measures have been taken at both Central and State level. These included actions 
for control of pollution from industrial sectors, construction & demolition activities and 
transportation sector. As a result of these actions, overall reduction of 26% & 29% in annual 

PMz.s and PM1o concentration respectively have been observed in Delhi for the period from 
2016 to 2023. 

In order to further work in the direction of improvement of air quality levels, there is a 
need to adopt the approach of development and implementation of clean ir city action plans 
in other key cities/urban areas of NCR which are not covered under NCAP or XVFC 
programmes for Million Plus Cities. An approach similar to that adopted for non-attainment 
cities under National Clean Air Programme (NCAP) as well as for Million plus Cities is 

proposed to be adopted in respect of the aforementioned category of cities/urban areas. 

Accordingly, considering the issue of air quality in Delhi — NCR, Haryana State 

Pollution Control Board (HSPCB) is hereby requested to get the clean air city action plans 

developed for Dharuhera, Gurugram, Sonipat, Panipat, Charki dadri, Bahadurgarh, Bhiwani, 
Jind, Narnaul, Karnal, Palwal and Nuh and to get the same duly approved by Air Quality 
Monitoring Committee (AQMC) headed by the Principal Secretary, Department of 

Environment, Govt. of Haryana. Template for preparation of clean air city action plan is 

enclosed for kind reference. HSPCB should regularly review the progress of development of 

these plans with the concerned ULBs and all efforts should be made to get the same approved 

for implementation before onset of winter season 

Yours sincerely, 

(Bharat Kumar Sharma) 

Sh. Pardeep Kumar, IAS 

Member Secretary, 

Haryana State Pollution Control Board, 

C-11, Sector-6, Panchkula, Haryana — 134109 

Encl: As above 

“aftder wem, gl et R, feeet-110 032, W 
'Parivesh Bhawan, East Arjun Nagar, Delhi-110 032, India 

Tel. +91-11-22303655, 22307078, e-mail: bksharma.cpchb@nic.in msch.cpeb@nic.in 
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SUGGESTIVE TEMPLATE FOR ACTION PLAN FOR CONTROL OF AIR POLLUTION IN NCR CITIES 

1. Name of the eity: 

» 

3. Air pollution levels: (provide range of 24-hourly average concentration values: annval average for past five years: No. days in various AQI 

categoties) 

Air Pallution concerns: 

4. Months with high air pollution levels 

@ Action plan: 

{PMin, PMas5. NO2) 

A. For preparing Clean Air City Action Plan (to be implemented from 2024-25 to 2028-29), following format to he used: 

St [ Sowce | Activities | Current | Overall | Timeline | Fund Fund Source | Responsible | Remarks 
No. | Group* Statws | Tareet | 1o Iimplications | Requirement | of Agency 

achieve | (YesNo) |10 achieve | Fundst 
overall overall 
rget target (incr.) 

#Suggestive activities for each source group are attached as Annexure-1. 
# Possible Source of Funds: EPC Funds, SBM (Urban). AMRUT, SATAT, FAME IL, Smart City Mission, Resources from State Government Municipal 
Corporation/'UDD, ete.
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B. For preparing Annual Action Plan (for each Financial Year from FY 2024-25 onwards), please refer format as per Annexure IT 

C. For sharing of Annual Progress of Annual Plan (To be shared along with UC on an annual basis by ULBs), please use below format: 

St | Activities® Anmual Targel | Progress Fund Planned | Actuial  Funds | Fund Remarks 
No. for the FY Achieved for the activity | sanctioned‘released | Utilized 

against Annual | (as per annual | for the activity during  the 
Target in the | plan) FY 
L 

| 

Annexure-l 
uggestive action points (37) for each source group 

5.N. Source Group 5 Activitics 
1 Installation of CAAQMS 
2 Capacity Builing | 128altion oT Manul sir quality Moniforing Stifons 
3 Emission Inventory/Source Apportionment study 
4 Training and skill development of public officials 
T Tnstallation of Daily Air Quality Public Information Dissemination System 
2 e Creation of public awareness on pollution source and conirol measures 
3 Public Grievances Redressal System (IT enabled) - App 
) Helpline Number 
1 Identifying road stretches with high dust generation 
2 Fnd-to-end paving of toads along with black-topping and mainaining potholes free roads 
3 Remove road dususilt repularly by using mechanical sweepers Road Dust . T Spraying of waler 10 SUppress dust (irough anti-Smog guns 
5 Creating Proper Pedestrian Infrastructure 
3 B Greening and landscaping of major arterial roads | 
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Construction & 
Demoalition 

Provide a network of decentralized C&D waste segregation. collection & management sites across the city. 
Promote recycling of construction and demolition waste. 

Vehicles 

Installation of PUC Centres 
Linking of PUC centres with remote server and climination of manual infervention in PUC testing. 
Check overloading of trucks 
Prevent parking of vehicles in the non-designated areas 
Introduction of new electric buses (with proper infrastructure facilities such as charging stations) and CNG buses and 
other vehicular fleet to augment public transport 
CNG nfrastructure for auto gas supply in the city for transition of vehicles to CNG mode 
Charging infrastructure for promoting use of E-yehicles 
Synchronize iraffic movements/Introduce intelligent traffic system (ITS) for lane-driving 
Prepare plan for improvement of infrastruciure for decongestion 
Phase out old vehicles and implement vehicle scrappage polic; 
Prepare and implement zonal plans to develop an NMT network 

Waste and Biomass - 
Dumping and Burning 

Regular collection and segregation and scientific treatment/disposal of waste, 
Scientific treatment/disposal of waste 
Proper management of dumpsites/ land[ill SiEs o prevent spontancous fire 
Regular Cheek on Stubble Burning and provide machincs for in-situ management and also cncourage setting tp plants 
to promote ex-situ management. 
Promote Piped Natural Gas (PNG) /electric crematoria 
Regular check and control of burning of municipal solid waste 

Industries 

To intensify monitoring of indusiries o check compliance with emission standards and use of approved fuels 
Tmplement Continuous Emission Manitoring System (CEMS] actoss all targeted and applicable industrial sectors 
Enforcement of zig-zag technology in Brick kilas 
Proper ash disposal/ utilization 
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nnual Action Plan Templat 

Annexure I 

high dust generation dust generation identificd I 

§ ‘Aunnual Target Indicators Unit Annoual Funds | Source of | Responsible | Rem 
. Plan | Require | Fundsi Agency | urks 
Activities Data | d(ner) 

o 

Capacity Buildin; 

No. of new CAAQMS planned to be Number 
1| Installation of CAAQMS cstablished and connected to CCR 
[ otataion of Manaat sirquatity | N o New Manual Air Quality Monioring. | Number 
GGG SIS Stations planned 1o be established and data to 

be shured with CPCB 
[ Emission TmventorySouree EVSA study planned (0 be commissioned One time 

Apportionment stud activity 
Training and skill development of | No. of public officials planned to be Number 
public officials trained/skilled 

Public Outreach 

Installation of Daily Air Quality No. of Daily Air Quality Public Information Number 
1| Public Information Dissemination | Dissemination System planned to be installed 

System 
Creation of public awarcnesson | No, of public awarencss event planned ‘Number 

2| pollution source and control 
measures 
Public Grievances Redressal PGRS IT enabled app to be made functional (Yes/No) 
System (IT enabled) - App 

4| Helpline Number Helpline Number 1o be made functional (Yes/No) 

Road Dust 

Tdentilyig road stretches with Name & Lengih of Road stetches wit high | KM, 
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| 1 End-to-end paving of roads along | Length of road planned for end-to-cnd paving | KM 
2 with black-topping and along with black-topping and maintaining 

maintaining potholes free roads | potholes frec roads 
Remave road dusUsilt regularly by | No. of MRS planned to be procured Number 
using mechanical sweepers Leneth of road planned to be covered by MRS | KM 

No. of Anti-sinog guns planned to be Nurmber 
4 Spraying of water to suppress dust_ | purchased 

through anti-smog guns Length ofroad planncd 10 be covered by Anti- | KM, 
Smog Guns 

Creating Proper Pedestrian Length of footpath planned to be KM, 
Infrastracture conslructed/repaired 

| Greening and landscaping of Length of arterial reads planned 1o be greencd | KM. 
‘major arterial roads 

Construction & Demolition 
Number of new C&D waste collection cenfres | Number 
planned to be established 

Provide a network of Capacity of new C&D wastc collection centres | Tonnes/d 
decentralized C&D waste planned to be established ay 
segregation, collection & Number of new C&D waste processing Number 
management sites across the city. | facilities planned to be established 

Capacity of new C&D waste processing Tonncs/d 
facilities planned to be established ay 

Promote recycling of construction | Quantity of C&D waste planned to be recycled | Tonnes 
and demolition waste. 

Vehicles 
Y F—————— Z?:Q‘f.”;'né’fi"“‘ PUC centres planncd (o be Number 

Linking of PUC centres with Number of new PUC centres planned (o be Nurmber 
remote server and elimination of | linked with remote server 

| manual intervention in PUC 
festing. 

Numbcr of locations planned to be manitored | Number Check overloading of trucks 
for ehecking oyerloading of trucks 
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Number of Tocations planned [0 be provided | Namber 
with weigh in motior: machine for checking 
overloading of trucks 

e o velnelos e | Whether Parking poficy notified (Yes/No) 
) PYesent park R GIEICIeS T e g o Tneathoes plasned F6E provided | Number non-designated arcas E with parking facility 

Tairoduction of new clectric buses | Number of new clectric buses planned to be | Number 
(with proper infrastructure procured and deployed 

| facilities such as charging Number of new CNG buses planned tobe | Number | stations) and CNG buses and otter | procured and deployed 
vehicular flcct to augment public 
transpor. 
NG infiastructare for o gas E::blg’nq; ::mbulwn network planned tobe | KM 

8 fifi‘;’c’]’cl“‘;}‘gfi"&g{’;{‘f"s““’" ©F INumber of CNG stafions planned 1o b Number 
established 

| Charging mirastructure for Number of charging stations planned o be | Namiber 
promoting use of E-vebicles installed 
Synchronize tralfic Number of [TS planned to be isalled Number 
movements/Introduce intelligent 
traffic system (ITS) for lane- 
driving 
brers la o mprovmentof PRI T Nt of econgesion Yeso 
Ll L el umber of identified trafTic congestion points | Nurber 

for intervention 
Whelher Serappage policy notified YesNo 
Number of ATS planned to be established | Number 

Herb it L Number of scrapping facilifies planned to be | Number implement vehicle scrappage s BEE L 
policy Nurmber of vehicles planned © be Number 

deregistered/ scrapped 
T E—— Preparstion o zonalpar o Gevelop a8 NNIT | Veso 

| pienete devsiop s NMT asivork | e e e raar e T b S Km 
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New multi-utility zone planned 10 be Kim 
established 

Waste and Biomass - Dumping and Burning 
Quantity of waste gencrated Tonnes 

per day 
(TPD) 

Regular collection and segregation | Quantity of waste planned o be collccted 17D 
of waste No. of waste calleciion machines planned 10| Number 

be procured 
No. of MRF planned (o be established Number 
‘Quantity of waste planned to be segregated | TPD 
Quanity of waste to be treated D 
Number of Waste o energy (WTE) plant Number 

| planned 10 be established 
Capacity of wasie Lo energy (W1 E) plant Tommes/d 

| planned 1o be established ay 
Quantity of dry waste planned to be recycled | Tonnes 

| Scientific treatment/disposal of | Number of wet waste composting unit planned | Number 
| waste 10 be established 

Capacity of wet wasie composting unit Tonnes/d 
planned to be established ay 
Number of Biomethanation wnit planned to be | Number 
established 
Capacity of Biomethanation unit planned (o be | Tonnes/d 
established ay 

Proper management of No- of dumpsites planned to be remediated Number 
3| landiill/dumpsites sites to prevent | Quantily of legacy waste planned 10 be Tonnes 

spontancous fire remediated 
Regular Check on Stubble No. of machines planned to be purchased for | Number 
Burning and provide machines for | in-situ management 

4| in-sita management and also No. of plants planned for cx-site management | Number 
encourage setting up plants to 
promote ex-sity menagement 
Promote Piped Natural Gas (PRG) | No. of PNG crematoria planned (o be Number 
Jelectric crematoria established 
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4| Proper ash disposal/ utilization wilization of dry ash 

No. af electric crematoria planned to be Number 
cstablished 

Regular check and control of ‘Number of fnspection squad planned for Number 
6| burning of municipal solid waste | checking and controlling burning of MSW. 

(MSW) 
Industries 

Number of red calegory industries planned © | Number 
To intensify monitoring of ‘be inspected 
industries (o check compliance | Number of orange category industries planned | Number 
with emission standards and use | 10 be inspected 
of approved fuels Number of green category industries planned | Number 

10 be inspected 
Tmplement Cominuous Emission | No. of indusirics (argeted (0 install CEMS Number 

| Monitoring System (CEMS) 
| across all targeted and applicable: 

industrial scctors 
Enforcement of zig-7az No. of Brick Klin inspection planned Number 
technology in Brick kilns 

No. of industries targeted (0 ensure 100% Number 

# Possible Source of Funds: EPC Funds, SBM (Urban), AMRUT, SATAT. FAME II. SMART CITY MISSION. Resources from State 

‘Government/Municipal Corporation/UDD 
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